| TEM NO. 45 COURT NO. 6 SECTION Il C
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl.) No(s). 4774/2015
(Arising out of inpugned final judgnent and order dated 25/05/2015
in BA No. 878/2015 passed by the H gh Court of Del hi at New Del hi)

UNI ON OF | NDI A Petitioner(s)
VERSUS

GOVT. OF NCT OF DELH AND ANR Respondent ( s)

W TH

SLP(Crl) No. 5752/2015
(Wth Ofice Report)

Date : 28/10/2016 These petitions were called on for hearing today.
CORAM :
HON&#39; BLE MR, JUSTI CE RANJAN GOGO
HON&#39; BLE MR. JUSTI CE ABHAY NMANCHAR SAPRE
r Petitioner(s) M. Ranjit Kumar, SG
Sunita Gautam adv.
Bal endu Shekhar, Adv.
Ritin Rai, Adv.
Bi nu Tanta, Adv.
Movita, Adv.
Kriti ka Sachdeva, Adv.
B. K. Prasad, Adv.
Ms. Sushma Suri, Adv.

$2553557

M Rao Ranjit, Adv.
For Respondent(s) M. Chirag M Shroff, Adv.

M. P.K Dey, Adv.

M. D. S. Mhra, Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER

Li st these matters for final disposal in the
nmont h of March, 2017.
(Neetu Khaj uri a)
Court Master (Asha Soni)
Court Master



